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THE DEPUT MINISTER In THE 
MINISTR OF EDUCATION AND SO
CIAL WELFARE AND IN THE  DE
PARTMENT OF CULTURE (SHRI AR- 
VIND NETAM):  (a) and (b). The ac
tion taken by Sparts Associations in 
debarring certain countries has been 
broadly, in consonance with the policy
of the Government.

v Check on influx of people to cities

2916. SHRI NIMBALKAR:  Will the
Minister of WORKS AND HOUSING 
be pleased to state.-

(a)  whether Government  contem

plate any steps to check the influx of
people to cities and

lb) if so, the measures therefor

THE DEPUT MINISTER IN THE
MINISTR OF WORKS AND HOUS
ING (SHRI DALBIR SINGH):  (a) and
(b). The Conference of State Ministers
of Housing and Urban  Development,
helo at Madras from the 31st May to
the 2nd une, 1974, endorsed the re
commendation of tae Conference cf
Chief Town Planners that the Minis
try  of  Works and Housing might
set  up  a  high  level  Committee
or  Commission  to  work  out  the
components  of  a national  urba
nisation and urban development policy.
As a first step in this direction, the
Central Town and Country  Planning
Organisation convened a  meeting  of
experts jn New Delhi on the 2flth an
uary, 1975 to consider the approach to
a national urbanisation  policy.  The
Resolution adopted at the meeting has 
recently been received and the recom
mendations contained in It are  being
examined.

Absorption of retrenched Staff of
National Archive* Library

2917. SHRI DALIP SINGH:  Will the 
Minister  of  EDUCATION,  SOCIAL
WELFARE AND CULTURE be pleased

to state:

(a)  whether the Library of the Na
tional Archives of India ha* not been
set rifikt but the Staff provided for the

completion of the job has been re
trenched w.e.f. 1st anuary, 1975 and

(b)  whether It is proposed to ab
sorb the retrenched staff in Ministry
of Education and Social Welfare and
other offices

THE DEPUT MINISTER IN THE
MINISTR OF EDUCATION AND SO
CIAL WELFARE AND IN THE DE
PARTMENT OF CULTURE (SHRI D.
P. ADAV):  (a) and (b). About two
thirds of the arrears work In the lib
rary of the National Archives of India
has already been cleared and efforts
are continuing to clear the remaining
arrears work as soon as possible. Out
of 32 temporary posts sanctioned for
this work, 19 posts have not been con
tinued beyond 31st December 1974. The
question of continuing the remaining
13 temporary posts is under considera
tion. Subject to the observance of the
established procedures and rules, efforts
are beng made to absorb the retrench
ed temporary staft in question in the
Central Government offices nd orga
nisations to the maximum extent possi
ble.

Purchase  of Lamination  Press by 
National Archives of India

2918.   SHRI DALIP SINGH: Will
the Minister of EDUCATION, SOCIAL
WELFARE AND CULTURE be pleased
to state

(a) when the Lamination Press was
purchased by the National Archives of
India and from which country

(b)how long it has worked and
what has been the output in compa
rison to its cost

(c)the reasons of its disposal by
auction now and  whether the Press
could not be repaired and made woric- 
able and

(d) the reasons  for  purchasing
such preservation equipments which
 are already available In the Arcbtvaa




